Crime against womsn and children

2230. DR. T. SUBBARAMI RECDY':
SHRIMATI SHOBHANA BHARTIA:
Will the Minister of HOME AFFAIRS be pleased to state:

(2) whether Government is aware that various crimes against women and children have

increased in the country;
(b) Iifso, the total number of such cases registered during the last three years, yearwiae;

(c) the total number of such cases salved/unsclved separately including action taken

against the accused and the steps taken to solve all such cases during the said period;

(d) whether Government has issued directives to the State Governments for protection of

women; and
(e) ifso, the detalls thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI GURUDAS KAMAT):
(a) to () As per Natioral Crime Records Bureau (NCRB), a total of 185312, 195856 and 203804
cases of corime against women were reported in the country during 2007, 2008 and 2009,
respectively. Detalls are at are given in Statement-| (See below). Similarly, & total of 20410, 22500
and 24201 cases of crime against children were reported in the country during 2007, 2008 and 2009,

respectively. Details are given in the Statement -1l (See below).

(d) and (&) The Union Government attaches highest importance to the matter of prevention
and control of crime against women and children. Ministry of Home Affairs has =ent detailed
advisorles dated 4th September, 2009 and dated 14th July, 2010 to all State Goverrments/UTs,
wherein they have been, iter-aliz advised 1o adopt appropriate measures for swilt and =alutary
punishment to the persons found guilty of violence against women and children, imorove the guality
of investigations, minimize delays in investigation of crime against women and children, set up 'Crime
against women Cells' in districts, and initiate steps for security of women working in night shifts at
call centres. Majority of the States/UTs have established "Women Cells’. Some States/UTs have also
set up "All Women Police stations at district level and "™Manila/children Help Desk' at Police Station

level.
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Statemeni-/

Casas Registered (CR), Cases Chargesheeted (C3), Cases Convicted (CV) Persons Arested (PAR ), Persons Chargesheeted (PCS) and Persons Convicted (PCV) under Total Crimes Against Women * During 20072009

2007 2008 2009
Sl.No. State CR C5 CV PAR PGS PCY CR CS v PAR PGS PCV CR (] cv PAR PCS PCY
1 2 3 4 5 & 7 B 9 10 n 12 13 14 15 15 17 18 19 20
1 Andhra Pradesh 24738 20067 391 35121 34088 6093 241M 20107 2048 35831 35377 4507 25569 20907 2668 36465 34101 418
2 Arunachal Pradesh 185 126 16 203 155 20 175 122 18 180 139 2% 164 47 25 182 158 25
3 Assam 6844 4148 821 B797 5755 851 8122 4776 434 8531 5814 1007 9721 5324 622 1810 6435 892
4 Bihar 7548 5041 764 14955 11842 1425 8662 5654 881 14223 12348 1603 803 5423 788 14457 12000 1822
5 Chhatlisgarh 3775 3637 5BO 5855 5764 1038 P62 3796 682 6026 589 1097 4002 28 669 6337 6259 Boo
& Goa a0 48 10 145 88 14 130 a2 22 176 144 49 164 97 20 235 158 27
7 Gujarat 8260 7763 X8 21665 21625 581 8al6 8165 289 22194 22258 631 8009 7449 236 2170 21336 825
8 Haryana 4645 3368 636 07N 676 1 5142 3690 869 742 7307 1407 5312 3726 851 730 73N 1403
9 Himachal Pradesh 1018 727 53 1476 1302 76 Qre 94 86 1494 1462 143 954 899 65 1428 1527 122
10 Jammu & Kashmir 2521 2192 123 441 4398 183 225 1619 92 3233 3233 176 2624 2125 207 4095 4086 362
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1 2 3 4 5 <] 7 8 9 10 n 12 13 4 15 16 17 16 1 20
n Jharkhand 3317 2383 829 4528 4047 854 3183 2584 579 4932 4503 947 3021 2797 1076 4309 4205 1645
12 Karnataka 6569 5576 685 M2 Nde 1412 6820 5904 484 12780 1972 1081 7852 6387 368 13941 13432 833
13 Kerala 837 7267 470 n210. 1440 805 anz 7203 553 1353 11410 851 8049 7759 64 11132 1694 1068
14 Madhya Pradesh 1B370 15030 3737 25990 25980 6032 14008 14447 4941 26163 26100 10908 15827 15887 3657 28262 28193 6430
15 Maharashtra 4924 13516 597 3640 Ma25 1073 15862 14748 698 38390 37015 1224 15048 14393 636 41005 39858 mo
1] Manipur 188 3 1 133 3 1 n ] 0 147 & 0 194 8 0 183 10 0

7 Meghalaya 172 67 1B 130 n 30 208 5 25 161 20 24 237 130 12 178 190 12

8 Mizoram 151 142 84 152 163 95 162 147 125 177 159 134 150 160 "7 165 235 123
19 Nagaland 32 25 38 58 40 49 47 36 24 68 A0 26 46 49 26 72 62 54

20 Orissa 7304 6098 547 0424 9902 130 8303 6618 633 10910 10760 185 8120 6576 486 11346 11142 742
21 Punjab 2604 1672 274 421 3358 708 2627 1852 378 4233 3943 779 2631 1849 565 4100 3428 1034




1 2 3 4 5 <] 7 8 9 10 n 12 13 4 15 16 17 16 1 20
22 Rajasthan 14270 8693 24406 14548 4528 4138 14491 8925 2019 14097 14080 4009 17316 10092 2408 15455 15440 4006
23 Sikkim 55 33 2 63 44 2 48 49 9 55 56 9 a1 63 19 76 66 25
24 Tamil Nadu 781 563 216 1601 10449 3338 7220 5834 2104 11345 10304 3185 a051 4858 1596 @450 Q499 2977
Tripura 1067 078 133 107 1175 202 1416 1292 o7 1774 1517 0 1517 1406 a7 ) 1910 121
Uttar Pradesh 20003 15626 6918 48291 30078 17302 23569 17802 8000 57874 46420 22787 23254 17364 8555 63332 47745 23471
27 Uttarakhand w97 810 329 2 2059 804 151 N8 354 1690 1694 1227 1188 999 07 20064 1963 974
28 West Bengal 16544 14424 467 22175 22423 667 20912 13120 540 24328 2267 650 23307 18648 Aa7 20671 19766 651
Total State 180009 147325 26901 304373 283236 51305 191519 152374 20388 3197846 296304 59851 199171 159450 27287 332087 302289 55744
2 A & Nlslands 56 36 3 a0 50 4] 80 55 0 85 87 0 92 o4 2 126 08 2
30 Chandigarh 230 126 28 200 232 40 143 92 22 216 138 x 150 64 43 158 148 69
3 D & N Haveli 18 14 1 21 17 1 28 26 0 a4 54 0 20 18 3 20 34 4
32 Daman & Diu 1 7 1 57 30 1 15 n 0 51 a9 0 13 7 ] 38 17 0
33 Delhi UT 4804 2587 646 5048 4739 W22 3938 2784 482 315 4237 856 4251 2569 623 2753 3339 B00
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1 2 3 4 5 <] 7 8 9 10 n 12 13 14 15 16 17 16 1 20

34 Lakshadweep 5 2 0 2 2 0 4 1 1 2 1 1 1 3 0 2 3 0

35 Puducherry 179 178 32 aar 351 69 129 13 17 191 194 a1 106 e 19 152 176 47
ToTaLuT 5303 2052 7N 6435 5421 ne 4337 3082 522 3724 4780 923 4633 2844 &90 3249 3825 Q22
TOTAL ALL INDIA 186312 150277 27612 310808 288057 52444 195856 155456 29910 323610 301084 60774 203804 162294 27977 336334 306114 BoGoo

Source: Crime in India
Mote: Information on disposal by police and courts includes the infermation on pending cases from previous years also.

* Total Crimes aganst women includes heads: Rape, Kidnapping & Abduction of Women and Girls. Dowry Deaths, Molestation, Sexual Harassment. Gruelty by Husband and Relatives, Imparation of Girls, Immaral Traffic (‘.'-‘.'e\.'enhorl Act), Dowry Prohibinion Act.

Indecent Representation of Women Act and Sali Prevention Act
Statement-il

Cases Regisiered (CR), Cases Chargesheeted (C35), Cases Convicted (CV), Persons Arrested (PAR ), Persons Chargesheeted (PCS) and Persons Convicted (PCV) Under Total Crimes Commiited against Children * During

2007-2009
2007 2008 2009
Sl.No., State CR GS av PAR PCS  PCV CH CS oV PAR PCS PCV CR Cs cv PAR PGS PGV
1 2 3 4 5 & 7 8 Q 10 n 12 13 14 15 16 17 18 192 20
1 Andhra Pradesh 1499 1225 136 1720 1695 178 1321 naz 127 laal 1726 178 1719 1267 121 265 1789 195
2 Arunachal Pradesh 4 10 0 4 [ 0 24 18 0 20 18 0 33 2 0 ay 2 0
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1 2 3 4 5 6 7 8 9 10 1 12 13 14 15 16 17 18 1 20
3 Assam 167 % 54 170 102 56 183 93 18 12 109 15 44 77 12 48 70 7

4 Bihar 475 27 13 975 30 22 760 561 26 1363 1084 3 1016 598 18 1468 1170 45
5 Chhattisgarh 1024 970 219 1081 079 @6 167 1099 278 1271 1266 305 1319 1273 251 1497 1498 283
& Goa 70 30 6 7 49 7 80 53 1 104 61 18 92 63 15 123 111 15
7 Guijarat 1m0 803 73 1241 1199 108 1074 788 60 1197 1210 141 98 677 42 080 995 138
8 Haryana 32 135 M 304 401 85 269 27 58 325 334 81 353 235 70 37 318 122
9 Himachal Pradesh 151 25 6 114 13 3 A5 130 23 180 165 29 221 182 3 232 202 37
10 Jammu & Kashmir % k21 0 24 24 1 10 10 5 10 10 5 18 8 2 8 8 2

11 Jharkhand 74 72 17 75 77 56 71 57 5 141 o8 5 60 51 20 149 108 a7
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1 2 3 4 5 a 7 8 9 10 n 12 13 4 15 16 17 16 ° 20
12 Kamataka 260 174 12 225 204 Q 388 235 18 324 285 13 308 260 10 315 315 O
13 Kerala 487 431 49 512 525 oli] 549 441 il oo 725 a3 587 513 44 698 65f 51
14 Madhya Pradesh 4200 3020 1036 5305 5492 1735 4250 4035 1073 5620 5574 1866 4646 4315 1100 5838 5813 1477
15 Maharashira 2707 2005 a2 3157 2841 102 2709 2033 89 3082 2937 10 2804 2280 ne 3086 2950 162
1 Manipur 49 0 0 21 0 0 & 0 0 6 0 0 72 1 0 40 0 0
17 Meghalaya M 26 0 43 16 0 o2 40 0 53 48 0 83 40 0 ] 42 0
8 Mizoram o4 63 63 o4 63 63 22 23 1 21 2 1 14 12 2 15 13 1
19 Magaland 7 9 5 4 9 5 3 1 0 o 1 ] 0 1 0 0 1 0
20 Orissa 201 182 & 208 212 n 141 134 20 00 200 20 194 164 4 200 97 4
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2007

2008 2009

Sl.No. State CR CS cv PAR PCS PCV CH Ccs oV PAR PCS PCV CR CS cv PAR PCS PCV
1 2 3 4 5 <] 7 B 9 10 n 12 13 14 15 16 17 18 19 20
21 Punjaby 527 289 52 373 az27 82 380 243 a7 385 326 88 8 Jof 102 801 547 132
22 Rajasthan 1252 704 46 745 47 51 1223 643 o1 732 723 98 1407 719 125 899 om 122
23 Sikkim 3 7 ] 26 9 ] 24 19 5 14 2 6 40 P 8 33 3 8
24 Tamil Nadu 441 20 47 460 309 77 fele o] 439 15 560 537 136 634 5M 58 659 595 &4

Tripura 63 o3 5 70 &7 7 163 nrz 21 160 16 n 163 106 18 100 68 8

Uttar Pradesh 2248 16084 1118 3563 2016 1841 4078 2585 1325 5760 413 2339 3085 2224 1278 4736 376 2216
27 Uttarakhand L] 72 19 m B0 23 38 3 32 58 76 62 33 25 21 s 43 57
28 West Bengal 361 170 16 343 196 13 513 322 13 453 389 ps 484 225 10 375 277 14

Total State 18291 13757 3114 21090 19149 4807 20486 15522 3510 24498 22183 5618 2216 16243 3481 24901 22625 5213
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1 2 3 4 5 <] 7 8 9 10 n 12 13 4 15 16 17 16 1 20

2 A & Mlslands 10 5 1 9 6 1 47 30 0 52 40 0 41 Pl ] a3 49 7
30 Chandigarh 53 21 32 52 32 39 66 20 13 59 x 17 71 3 19 64 44 27
3 D & M Haveli 1 i 0 & 7 ] 17 13 1 25 7 1 il n 3 15 21 4
32 Daman & Diu 3 1 0 6 2 0 4 2 0 10 5 0 2 1 0 1 1 0
a3 Delhi UT 0P 850 166 1247 1215 192 1854 800 206 1007 1mz2 320 2839 905 203 085 178 212
k% Lakshadweep 0 0 ] 0 0 ] 0 i 0 0 ] 0 0 ] ] 0 0 0
35 Puducherry 23 28 0 22 & 0 % 12 2 2 13 2 21 2 3 20 2 6
ToTaLUT 2119 921 199 1342 1301 232 2014 976 222 1268 1116 340 2085 1008 234 148 1322 256
TOTAL ALL INDIA 20410 4678 3313 22432 20450 5129 22500 16498 373 25760 23299 5958 24201 17251 3715 26049 23047 5469

* Total Crimes against children include crime heads: Infanticide, Murder, Rape, Kidnapping & Abduction, Abetment of Suicide, Exposure & Abandonment of Chidren, Procuration of Minor Gids, Buying of Girls for Prostitution, Seliing of Girls for Prostitution &

Other Crmes Commitied Against Children
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